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THE HIGH COURT OF MEGHALAYA 

AT SHILLONG 


N 0 '[J~ I C A I I 0 N 


Dated, Shillong 31st July, 2017. 

No. HCM.II/44/2016-Estt/2663. In supersession of aU previous orders in 

this behalf, Hon'ble the Chief Justice of High Court of Meghalaya is pleased to 

constitute a Committee for framing, executing and monitoring Swatch Action 

Plan at the leH~I of High Court and District & Subordinate Courts. This 

committee shall comprise of the following:

!. 	Smti Kerpa M. Lyngdoh Nongbri, Joint Registrar 

2. 	Shri Dcbu Lyngdoh, Deputy registrar (Inf. & Accounts) 

3. 	 Smti Bcnit•tta Majaw, Assistant Registrar-cum-OSD. 

By Order, 

REGISJ'RAR GENERAL 

Memo No. IJCl\1..11/4~ /2016/2663 A Dated, Shillong 31•1 July, 2017. 
Copy to:

1. 	 The Joint Registrar -cum-Secretary to flon'ble the Chief Justice, lligh 
Court ofMeglwlaya, Shillong. 

2. 	The Priuate Secretary to Hon'ble Mr. Justice S.R. Sen, High Court of 
Meghalaya, Shillong for information ofhis Lordship. 

3· The Private Secretary to Hon'b/e Mr. JustiC€ V.P. Vaish, High Court of 
Mcghalaya, Shillongfor information ofhis Lordship. 

4· The PA to Registrar General, High court ofMeghalaya, Shiilong. 
s. 	 Smti Kcrpu M. Lyngdoh Nongbri, Joint Registrar, High Cou,.t of 

Meghalaya, Shillong. 
6. 	 Shd Debu l.yngdoh, Deputy Registrar (Infrastructw·e & Accounts), 1ligh 

Court ofMeghalaya, Shillong. 
7· 	 Smtl Benietta Majaw, Assistant Registrar-cum-OSD, lligh Cou,.t of 

Megha/aya, Shillong. 
8. 	The Deputy Registra1· (Admn.), High Cou,.t ofMeghalaya, Shillong. 
9. 	 The Visn·ict & Sessions Judge, 

ShiiiOIJg/Nongpoh/Tu,.ajJowaijWilliamnagar/AmpatijNongstion 
10. The Re{Jistm,., lligh Cou,.t ofMeghalaya, Shillong. 
11. The Assistant Reyistrur (Accounts), High Court ofMeglwlaya, Shillony. 
1:!. The Chief Librarian, lligh Court ofMeghalaya, Shillong. 
13. 	The Chief'l'ranslatol· (Ijc Stationery), High Cou,.t ofMeghalaya, Shillong 
14. The P)JMii: Relation Office,., High Court ofMeghalaya, Shillong. 
~frc System Analyst, High Cou,.t of Meghalaya, Shillong fo,. uploading 

the same in the official website. 
16. 	The Supe1·intendent (Judi.), High Court ofMeghalaya, Shillong. 
17. 	Offin file. 

' REGISTRAR GENERAL 
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